
THE GAUHATI HIGH COURT AT GUWAHATI
(HrGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAT PRADESH)

From

To,

Shri Saptarshi Garg,
Joint Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Smti. Angjeeta Mahanta,
Principal Judge,
Family Court-III, Kamrup(M),
Guwahati.

No. HC.Vil -SL I Z:OZU B2S I A

#1
Dated Guwahati, tnef February, ZOZ4.Sub:- Child care leave.

Ref:-

With reference to the above, I am directed to inform you that you have beengranted child care Leave for nine days from os.oz.zoz4 to 13.0z..zozq (suffixingL4'02'2024), subject to admissibility of chitd care reare as per Rules. Fufther, you are to

lflffi]fi: 
charge of vour court and office to the counslttr, Famity court-rir, Kamrup(M),

Yours faithfully,

Your letter No. FCK3/2lt4lpJl27l24, dated O2.OZ.ZO24.

Madam,

sL/-

,, ot-
Copy to:-

1' The Principal Accountant General (A&E), Assam, Guwahati, for information

a (coov of the apprication in prescribed format is encrosed).

\f The project Manager, Gauhati High Couft, Guwahati.
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